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*36

Details of Works Under C.M. Announcement

Smt. SEEMA TRIKHA (Badkhal):-

Will the Urban Local Bodies Minister be pleased to state:-

a) the name of the works to be executed by the Government under the
Hon’ble Chief Minister announcement code 10202 togetherwith the number
of said works executed so far; and

b) the time by which the remaining works are likely to be executed

togetherwith the details thereof?

Dr. Kamal Gupta, Urban Local Bodies Minister

a) Sir, Municipal Corporation Faridabad has approved 15 number of
developments works under CM Announcement Code 10202 out of which
14 number of developments works have been completed till date and
1 number work is under Inquiry by State Vigilance Bureau. The detail of
works is placed at Annexure-A.

b) Remaining one work relating to widening and construction of footpath of
the roads namely Bodh Vihar to ITI, ITI to Neelam Chowk, Neelam Chowk to
Hardware Chowk and Bodh Vihar to Hardware Chowk; is under inquiry being
conducted by State Vigilance Bureau (Inquiry No. 5 dated 26.04.2019).
Municipal Corporation Faridabad has issued notice to the agency to start the

work and complete the same within one year.
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Executive Summary

Hon’ble Chief Minister, Haryana made an Announcement on 7.06.2015 bearing
Code No. 10202 titled “An amount of Rs. 120 Crore of widening and
construction of footpath of the road i) Bodh Vihar to ITI ii) ITI to Neelam Chowk
iii) Neelam Chowk to Hardware Chowk and iv) Bodh Vihar to Hardware Chowk”.
15 number estimates of various developments works amounting to
Rs. 8279.23 Lakh were prepared and allotted to contractual agencies by
Municipal Corporation Faridabad.

Out of these 15 works, 14 development works have been completed till date
and 1 work is held up due to Vigilance Inquiry.

The remaining one work was allotted to M/s R.K. Gandhi vide Memo No.
MCF/EE-11/2017/269 dated 07.07.2017 for Rs.7252.89 Lakh with time
completion date as 20.04.2019.

It was observed during site visit by area MLA that some area is low lying and
water logging occurs during rainy season due to which bituminous road may get
damaged frequently.

Accordingly, on the request by area MLA and based on the recommendation of
technical committee constituted for the same, the then Commissioner MCF
approved change in scope and specification of work from bituminous road to
cement concrete road (RMC).

Director, Local Audit Department Haryana in its annual report for the 2018-19
has also pointed out the matter regarding change of scope and specification of
said work.

State Vigilance Department is also conducting inquiry in the matter vide inquiry
no. 5 dt. 26.04.2019.

At present, 57% work amounting to Rs. 41,32,84,109/- has been completed at
site and the remaining work was put on hold by the contractor due to inquiry.
Now, Municipal Corporation Faridabad has issued notice to the agency to start
the work and complete the same within one year.

If the agency does not starts the work then the action against the agency will be
taken as per agreement and the remaining work will be got executed at the

earliest by inviting fresh tender.



*36.

NOTE FOR PAD

Details of Works Under C.M. Announcement

It is submitted here that Hon’ble Chief Minister, Haryana made an
Announcement on 07.06.2015 bearing Code No. 10202 titled
“An amount of Rs. 120 Crore of widening and construction of footpath of the
road i) Bodh Vihar to ITI ii) ITI to Neelam Chowk iii) Neelam Chowk to
Hardware Chowk and iv) Bodh Vihar to Hardware Chowk".

In compliance of the said announcement Municipal Corporation
Faridabad prepared 15 number estimates of various developments works
amounting to Rs. 8279.23 Lakh and allotted the same to contractual agencies.
Out of these 15 works, 14 development works have been completed till date
and 1 work is held up due to Vigilance Inquiry. The detail of works is placed at
Annexure-A.

Regarding remaining one work relating to widening and construction of
footpath of the roads namely Bodh Vihar to ITI, ITI to Neelam Chowk, Neelam
Chowk to Hardware Chowk and Bodh Vihar to Hardware Chowk; it is submitted
here that an estimate amounting to Rs.102.00 Crore for construction of
bituminous road was prepared and got approved by Municipal Corporation
Faridabad through Government vide letter No. TA/DULB/2017/169 dated
19.01.2017. The DNIT for the work was prepared for Rs.7634.13 Lakh and
after following due process of E-tendering work was allotted to M/s R.K.
Gandhi vide Memo No. MCF/EE-11/2017/269 dated 07.07.2017 for Rs.7252.89
Lakh. The work was started on 27.07.2017 and its date of completion was
20.04.2019 as per work order.

During execution of work, the site was visited by Local Area MLA, with
Commissioner Municipal Corporation Faridabad, Chief Engineer, Superintending
Engineer and other technical staff. It was observed during site visit that some
area is low lying and water logging occurs during rainy season due to which
bituminous road may get damaged frequently. Hence, matter was discussed at
length and directions were issued to construct cement concrete road (Ready
Mix Concrete) at critical points.

Area MLA on dated 07.09.2017 made a request to Municipal

Corporation Faridabad to construct the road by using cement concrete road



(Ready Mix Concrete) instead of bituminous road at those points where water
logging occurs frequently.

Accordingly, the then Commissioner, Municipal Corporation Faridabad
constituted a Committee of CE, SE-I, SE-II & all XENs of MCF to examine and
recommend the case. The technical committee gave its recommendations to
change scope and specification of work from bituminous road to cement
concrete road (Ready Mix Concrete) in large public interest referring clause
No.12 of agreement terms & conditions “alteration in specifications & design”.
Based on the recommendation of the committee the then Commissioner, MCF
granted the permission to carry out the work using cement concrete (Ready
Mix Concrete).

The matter regarding change in specification of said work has also
been pointed out in the Annual Audit report on accounts of Municipal
Corporation Faridabad for the year 2018-19 at point no. 14 (2) audited by the
Director, Local Audit Department Haryana.

It is apprised here that in this matter an Inquiry no. 5
dt. 26.04.2019 is already being conducted by State Vigilance Bureau, the
report of which is pending. Action against erring officials will be initiated as per
the inquiry report and recommendation therein.

At present, 57% work amounting to Rs. 41,32,84,109/- has been
completed at site and the remaining work was put on hold by the contractor
due to inquiry.

The progress of said work was also reviewed by the department in the
meeting held on 02.12.2022 at Rohtak under the Chairmanship of Hon’ble
ULBM and Commissioner, Municipal Corporation Faridabad was directed in the
meeting and vide letter dt. 13.12.2022 to get completed the auxiliary works
(i.e. Footpath, Drain/Nallah etc.) from the agency at the earliest which are not
covered under the preview of inquiry as per approved scope of work.

Accordingly, Municipal Corporation Faridabad has issued notice to the
agency to start the work and complete the same within one year.

If the agency does not starts the work then the action against the
agency will be taken as per agreement and the remaining work will be got

executed at the earliest by inviting fresh tender.
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ANNEXURE-A /3]l h—P

Detail of Developments works under CM Announcement Code No0.10202 dt. 07.06.2015

Sr. Name of Work Agreement D.O.S. / Status of
No. Cost D.O.C. Work
(In Rs.) of work

1 widening and construction of footpath of the road i) Bodh | 72,52,89,652 | 27.07.17 | 75% work
Vihar to ITI ii) ITI to Neelam Chowk iii) Neelam Chowk to 20.07.19 | held up due
Hardware Chowk and iv) Bodh Vihar to Hardware Chowk. to ongoing
(Part-A from Estimate of Rs.102.00 Crore) Vigilance

Enquiry

2 Providing and laying RMC M-40 grade on road at Metro 31,76,596 11.09.19 | Complete
Road from Petrol Pump to ESI Chowk, NIT Faridabad 10.12.19
Balance work Alongwith 5 Year Maintenance guarantee.

3 Special repair of road by BC from Daulat Ram Dharamshala 19,37,095 08.03.19 | Complete
to Stadium to Metro Road T-Point to Golf Club road, Ward 07.09.19
No.11 NIT Faridabad.

4 Providing and laying RMC M-20 grade on various approach 95,03,716 08.03.19 | Complete
roads to Parifari road in NIT Faridabad. alongwith 5 Year 07.09.19
Maintenance guarantee

5 Supply and Erection of electric pole with LED based Street 41,60,297 15.01.19 | Complete
lighting system on B.K. Chowk to Bhagat Singh Chowk, 14.07.19
Ward No. 14, NIT Faridabad

6 Supply and Erection of electric pole with LED based Street 52,80,329 15.01.19 | Complete
lighting system on B.K. Chowk to Hardware Chowk & B.K. 14.07.19
to Neelam Flyover, Ward No. 12, NIT Faridabad

7 Supply and Erection of electric pole with LED based Street 43,29,491 15.01.19 | Complete
lighting system on NH-4 Crimination Ground to Bhagat 14.07.19 | (Work done
Singh Chowk & Mullah Hotel to Shivaji Park, Ward No. 14, by Smart
NIT Faridabad city)

8 Supply and Erection of electric pole with LED based Street 50,58,777 15.01.19 | Complete
lighting system on Neelam Chowk to Bata Chowk to 14.07.19
Hardware Chowk, Ward No. 12, NIT Faridabad

9 Supply and Erection of electric pole with LED based Street 32,77,370 15.01.19 | Complete
lighting system on Bhagat Singh Chowk to Neelam Chowk, 14.07.19
Ward No. 14, NIT Faridabad

10 | Shifting of existing HT / LT and Transformers by DHBVNL | 2,80,00,000 - Complete
Department.

11 | Preparation of DPR for widening of road and construction of 275600 12.05.16 | Complete
footpath on road from budhvihar Chowk to ITI, ITI to 26.05.16
Nellam Chowk to Hardware Chowk to Budhvihar

12 | Preparation of DPR for widening of road and construction of 25,00,000 18.05.16 | Complete
footpath on road from budhvihar Chowk to ITI, ITI to 17.07.16
Nellam Chowk to Hardware Chowk to Budhvihar

13 | Advance to DHBVNL sub Div. No. 1 Neelam Bata road, 3,81,86,347 - Complete.

CBR lab test for construction of road neelam to bata road, Work done
Payable to DHBVNL sub div. No. 2, Payable to DHBVNL sub by DHBVN
div. No. 5, Payable to DHBVNL sub div. No. 1, Payable to
DHBVNL sub div. No. 3, Payable to DHBVNL sub div. No.
5, Payable to DHBVNL sub div. No. 1, Payable to DHBVNL
sub div. No. 1, Payable to DHBVNL sub div. No. 5, Payable
to DHBVNL sub div. No. 5, Payable to DHBVNL sub div.
No. 5, Payable to SDO F21 to No. 1 DHBVN through Khem
chand A.E. & Nawal singh A.E, Payable to SDO F25 to No. 5
DHBVN through Khem chand A.E. & Nawal singh A.E,
Payable to SDO F25 to No. 5 Gandhi colony through Khem
chand A.E. & Nawal singh A.E, Payable to SDO F25 to No. 5
Neelam Bata road through Khem chand A.E. & Nawal singh
A.E, Widing of road and construction of drain and central
verge from Budh Vihar Chowk to ITI Chowk to Neelam
Chowk, Neelam Chowk to Hardware chowk to Budh vihar
chowk.

14 | Conducting of feasibility servey and perpearation of detail 18,00,000 17.12.15 | Complete
project report of ewerage system in shiv Durga Vihar 13.03.16
Lakkerpur, Dayalbagh in Ward no. 19

15 | Rough to carry out to graphic survey bankelman beam 5,67,700 17.10.18 | Complete
deflection (BBD) testing existing road and soil sub grade 26.10.18
testing of existing road land scale and open area of Sainik
colony sector 49 Faridabad required for preparation of
detail project report to cover deficiency in road related civil
amenties.

Total Work = 15 83,33,42,970

Completed = 13
In Progress = 1
Work Transfer = 1




